29.08.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO. 46
HON'BLE MR.JUSTICE JAYANT NATH

AT 10.30 AM

1. RC REV. 50/2016 KAMLA SHARMA AJAY KUMAR,VISHESH CHAUHAN
VS. RAHUL GUPTA

2. RC REV. 145/2016 KAMLA SHARMA AJAY KUMAR, MANISH KUMAR,
VS. VARUN GUPTA ASHWANI KUMAR

3. RC REV. 153/2016 KAMLA SHARMA AJAY KUMAR, MANISH KUMAR,
VS. PAWAN KUMAR GUPTA ASHWANI KUMAR

COURT NO. 5
HON'BLE MR.JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

1. W.P.(C) 7367/2016 M/S R.K.IMPEX G.K.SARKAR,MALABIKA SARKAR
VS. UNION OF INDIA & ORS. PRASHANT SRIVASTAVA, DEEPAK MAHAJAN
AMIT MAHAJAN,O.P.GAGGAR,GAUTAM KRISHNA DEKA
SATISH AGGARWAL
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